RELEVANT PARTICULARS
1. | Name of the corporate debtor Intarvo Technologies Private Limited
along with PAN/CIN/LLP No. CIN: U72100DL2001PTC109841
PAN: AABCR7753B
2. |Address of the registered office 55, 2nd Floor, Lane-2, Westend Marg Saidullajab,
Near Saket Metro Station, New Delhi - 110030
3. | URL of website N.A.
4. | Details of place where majority As per the information received to the IRP, there
of fixed assets are located are Securities & Financial Assets in the Company.
5. | Installed capacity of main Not applicable as the company is in the service(s)||
products/ services sector industry.
6. | Quantity and value of main As per the Audited Financial Statements for
products/ services sold in last FY 2022-23
financial year Revenue from operations : Nil
Other Income: Nil
7. | Number of employees/ workmen NIL
8. | Further details including last available | The interested person may write on
financial statements (with schedules) | itpl.resolve@gmail.com to the IRP for last two
of two years, lists of creditors, years Financial Statement and list of creditors.
relevant dates for subsequent events
of the process are available at:
9. | Eligibility for resolution applicants The interested person may write on
under section 25(2)(h) of the Code is | itpl.resolve@gmail.com to the IRP for the
available at: eligibility criteria.
10.| Last date for receipt of expression 12.02.2024
of interest
11.| Date of issue of provisional list of 22.02.2024
prospective resolution applicants
12| Last date for submission of objections | 27.02.2024
to provisional list
13.| Date of issue of final list of 08.03.2024
prospective resolution applicants
14.| Date of issue of information 13.03.2024
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants
15.| Last date for submission of 12.04.2024
resolution plans
16.| Process email id to submit EOI itpl.resolve@gmail.com

Date : 28.01.2024
Place : New Delhi

Sd/-

(Vinay Kumar Singhal)

Interim Resolution Professional

For Intarvo Technologies Private Limited

IBBI Regn. IBBI/IPA-002/IP-N00624,/2018-2019/11880

AFA Valid upto: 10-August-2024

411, Fourth Floor, Essel House, Asaf Ali Road, Near Turkman Gate, New Delhi - 110002
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T = CAN FIN HOMES LTD.
[Aiconting to Rule 30 of Companies 8 = u INVITATION FOR EXPRESSION OF INTEREST FOR TATA cAP"AL HOUSING FlNANCE LlMlTED
{incorparation} Rules 2014] ] Shop No.-4, 4th Floor, S.L. Tower, Near Bank of Maharashtra, Commercial Belt, Alpha-1, INTARVO TECHNOLOGIES PRIVATE LIMITED ' ' :
Advestisement Lo be published In the Newspaper for | | (a3 Fin Homes Lid Greater Noida (U.P) Pin-201308 CIN: L85110KA1987PLC008699, OPERATING IN INFORMATION TECHNOLOGY SERVICES SECTOR AT DELHI NCR Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpairao

ihe chasge in Bhe Regesbensd Difce ol the Company
from one stabe lo anofher.
Belore Bhe Cenlral Govermment
Morihern Regien Beach, Delhi In ihe matler of
sib-seclion 4 of sectian 13 of the Gompanies
Act 2013 and clawse (3} of sub-section |5) of
Rule 30 of the Companies {Incorporation) Rules

{SPOMRSOr: o MaF & Pt M}

TATA Kadam Marg, Lower Parel, Mumbai-400013 CIN No. US7190MH2008PLC 187352

{Under sub-regulation | 1) of regulation 364 of the Insolvency and Bankmuptcy Board of
India { Insolvency Resolutlon Process for Corporate Persons) Regulations, 2016}

HELE‘.FAN'_I_' PARTICULARS
1. |Mame of the corporate dettor Intarvo Technologies Private Limited
along with FAMCIMN/LLP Mo, Cin: UF 24000200 FTC 108841

E-mail: greaternoida@canfinhomes.com Mobile No. 7625079164, 0120-4569974
ON : e Property

'.".rum.ﬁ.l’.l:rl_r_ Mrgams fnls 5'3"1-.:.':!_@

U U X

POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

ulie d or immovan

[As per Appendix IV read with Rube 8(1) of the Security Interesi Enforcemant Rules, 2002)
Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing

d. under
Assets and Enforcement of Security Interest Act 2002 and in exercise of the powers under the said Act and Security Interest

€ Securitisation and

‘E (Enforcement) Rules, 2002, issued a demand notice on the below mentioned dates calling upon the following borrower(s)] || : : | PAN: AABCR77S3B — EL“@,”EWE,.T :;1! gé;ﬁﬁm:mi? ﬂ?%ﬂ,ﬁﬁfﬁﬁiﬁﬁl 2 Flga:ﬂaﬂffngg
In tha mastzr of M/ VE EIMPEX PRIVATE LismiTen | | co-borrowers/guarantors to repay the amount mentioned in the notice with further interest at contractual rates till date of realization| || < |Adress o the registered office ffjﬂikl“fﬁ‘q‘ﬁ';’ar;‘fi;ii_“:'eitﬁ_f"’n”‘;ﬁ:% 513;':1"3':5"& section 13(12) read with rule 3 of the Security Interest ;Enﬁnmm; Rules, 2002,
naving iis within 60 days from the date of receipt of the said notice. The borrowers having failed to repay the amount, notice is hereby given to L or wabas el S issued a demand notices as mentioned below calling upon the Borrowers o repay

the amount mentiened in the notice within 80 days from the date of the said nofice.

The barrower, having failed 1o rapay the amount, notice is haraby gven o the borower, in
particular and the public. in general, that the undersigned has taken possession of the
property described hareln below In exercise of rs conferred on him under

£ L0

the borrower and the public in general that the undersigned has taken possession of the property described herein below, against
each borrower, in exercise of powers conferred under Section 13(4) of the said Act read with Rule 8 of the Security Interest
Enforcement) Rules, 2002 on dates mentioned hereinafter.

Repgizterad Dffice a: ;:.ﬂ[&;muam. Naw Dathi et B AR BT T T
| ara Securities & Financial Assats in the Company,

Mot applicable as the company is in the servcelsil
| sectar industry.

| Destails of place where masenty of
[fixed assets are located

Instated capacity of main products’
services

Matice = hershy given fo Ganeral Public that the
CoOmpany proposes 1o make the applcation to the
Central Government under section 13 of the

!'__.

EJ?::.E'E'I-E; é’;t“i?_ﬁé:du Enm:'-;’l _.:'F:I;:'HT';T:; i':'"']:'E' 17 0y Demmatice amm_m 6. |Quantity and walue of main products; | As per the Audited Financial Statements for mﬂnnﬂﬂ]pfthu fﬂd Actread with _rullusn'ﬂh'i' said Rules : i
i ol nvaikd raitet c'_’ﬂ e No.| and Guarantors amount | possessio services sold in st financial year FY 3022.93 The borrower, in particular, and the public in general, are hereby cautioned not o deal with
Eg;ﬂgd ﬂih?a?;ﬂzﬂﬂhméﬂg:gﬁgl::#: L-lgnrrg:;&ﬂtg +Mrs-Neera; Tomar Wio | Fiat No GF=0'T, Ground Floor Plot NO 30 Khasra No 1592, 02.11.2023 Rs. 29.01.202 . ;T":m i fﬁmlmﬁ s gl:pital I-hﬂsal:jgir;:::::n ;m Tni‘i'mnmm"r:a?fm ﬁl:glm 3:1::31:;;]1“::1;?:;
e E el - Hari OM Singh and | Krishna Enclave, Village Raispur, Pargana Ghaziabad- U [ Uaner income: MNi : -
FEIIEEI"EL?; r?;?]r::hpﬂu:a from “State of Delh 1o Mr. Hari Om S?ngh S/ | 201002 Boundaries oftSI]1e propsrty are ags nder: 18,08,829.00 7. | Number of amplayass; warkmen THIL thereon and pllnal inlares'f, n:_hargas. costs atc from date mentioned I:H!EJHI'. .
Aty person whose interest is likely 1o be atfected by Baljeet Singh NORTH : Plot NO 31 SOUTH : Plotno 29 8. |Further details including last avallable | The interested parson may write on The borrower's attention is invited to provisions of sub- section (8) of Section 13 of
the prognse Ehange may delfves eilher on e MCA EAST:PlotNo-25826  WEST : Rasta 25ft. wide financial stetements (with schedubes) | ol rasole@gmall.com to the IRF for iEst two the Act, inrespect of time available, o redeem the secured assels.
portal (weww . mca gow o ing by Tilling investar . S L ' ' ' of two years, lists of creditors, relevant | years Finencial Statement and It of creditons. Laan Mame of Obligaris) Amownd Possassion
comglaint 1eem B Calse b be defivered or send by 4. | NMr-Nawaz-onarrS/U[TPIot NO B-1/119, rLAT NO.-SF-04— DLF Diishad 02.11.2023 Rs. 23.01.2024 dates for subsequent avernls of the Aecount {Legal Heir[s) & Date of Data
E'L”aﬁ.‘irefﬂr‘i‘r'?.ﬁ :ni:;: ::Eﬁfkﬂﬁef}mpﬁﬁﬁ :H Sh. Sagir Alam Extension-Il Village - Bramhpura Alias Bhopura 13,72,509.00 process ane aviaiable at: Ma. Legal Represantative(s) Demand Motice
;;rm.-nuilnrn'ppdmlﬁmin ri-:eﬁ.a I|‘.|.'|3II'_"-:'IE|I:IE|'|.I. i 201005, Uttar Pradesh 3, | Eligibility for resolstion applcants i T T T 9424 M Vi Singh R .
fuddress B-2 Wing, 2nd Floor, Parvavaran Bhawan, Boundaries of the property are as under: under section 25{2}ih} of the Code is | gl resolve®gmail.com to the IRP for the 424771 | Mr. Vikram Sing 5. 11,53, £3..2024
G0 Complex, Mew Delhi-110003, within 14 Days NORTH:PlotNoB-1/114 ~ SOUTH: FlatNo SF-3 avallable at ebaibllity criteria. Rawat (as Borrower) | (Rupees Eleven Lakh Fifty Three
of the date of publication of this notice with 2 copy EAST:30FTWideRoad ~ WEST: Other Property 10| Last dete for receipt of expression | 12.02.2004 and Mrs. Anju Rawal | Thousand Twa Hundred Eighty Twa
to the spplicant company at its registared affice & o T o . B | L — § it . PP {Co-Borrower) Only) outstanding as on 23/08:2023
the acddress mentinmed bel o T1ie boTToweT s attention 1S mvited to provisions of sub-section (8) of section t3ofthe Act, mTespect of time avaitable, toTedee T g ”‘-‘?'rr-*_-'"" e T ETTRECTET !
oE: . . .. . . . L. Date of ssue of prenesiongl TS i - - g .
E%THSEEMTEE;EE 'E'EF'I'I::Ff I‘.EEE'-:IE the secured assets. The borrowers in particular and the public in general is hereby cautioned not to deal with the property and chigiivaclca i SBEREATES g’;‘é"ﬁ;"’i"ﬂ*‘: m"d AEEFIEIEHMLE“E?N: S'Egﬂglﬂs-' M;ths[ piBCce n-:ﬁﬂ sﬁm 3:1
For and on behalf of the agplicant| | any dealings with the property will be subject to the charge of CFHL for the amount mentioned against each property along with| |12, Last dats for submissan of obecions | 27.02 2024 H:Elhil'lsi Danlhia-ﬂDﬁBE 0rct Floor, LI, Blod Sltualed at Pocket 14, Sacior 34,
T U agl] | [further ntorestthereon il he data ofrealisation. T Bt of e of Tl ToE T [08103.2024 10350328 [ Wir_ Neha Saxena Rs. 62,01,907- 23.01.2024
AMURAG JIN (DIRECTOR)| [DateT27.01.2023 _ _ _ Su/= | prospective resolution applicants | {as Borrower) and {Rupees smyl Two Lakh One
man:0108479] | Place : Greater Noida Authorised Officer, Can Fin Homes Ltd. |[14. D& of maue of information 13.03.2024 Mr. Abhishek Saxena | Thousand Nine Hundred Seven Only)
mEmaranrdium, EI.'HII:HE!I:H'. matrix {cﬂ' Bﬂﬂ'mr} U’l.ltﬂtﬂnulm a5 oM 3!11 um
amdd regquesst for mesolstion plars -
uFﬂHM HU’ URE 2-- @ F-n b H ﬂl.lSil‘l-g HE‘EI d. Office:- 9th Floor, Antriksh Bhawvan, 2:. K G MF.IFI_:I. Mew Delhi-110001. o prospective resolution applicants nﬂﬁﬂlp!lﬂnﬂfsﬂﬂ“rﬂd AEEHIE”mmﬂ'I'amH Pml:ﬂ’nlﬂ:“ 1. Al [hﬂl |:I|E|:ﬂ:-'_' and pal”l:EI I::IT
: 3 Phones:- 011-23357171, 23357172, 23705414, Website: www.pnbhousing.com 15.Last date for submission of | | 12.04.2024 the property being Apariment Mo, 1801 Tower Mo, C, 18TH Floor, Total area 1240 5q. Ft.

Finance Limiced
Ghaziabad Branch - PNE Housing Finance Limited, Plot Mo <11 UG-1, INSH1, 5G Alpha Tower, Sector-9, Vasumdhra Ghaziabad.,
Lucknow Branch :- PNE Housing Finance Limited, #307 & 308, 3rd Floor Commercial Compiex, Cyber Heights, Gomti Magar, Lucknaow- 226010
NOTICE UNDER SECTION 132} OF CHAPTER Il OF SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT 2002, READ WITH RULE X1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 AMENDED A5 ON DATE
W, tha PNE Housing Finance Lirnited (hereinafter referred 1o as 'PHBHFLY) had izsued Demand notoa LUs 1302 of Chapter 1l of the Secuntization &
Reconstnuction of Financial Assets and Enforcement of Security Interest Acl, 2002, The said Demand MNotice was isseed throwgh our Authorized
Oifficer i all below mentioned Bomowers/Co- BormpwenGuaraniors since your account has been dassified as Non-Performing{MPA} Assats as per the
Feserve Bank of India’ Mafional Housing Bank quadeines dis fo non-payment of instalments! interast, The condents of the same zre the defaults
committed by you in the payment of ingtalmants of principals, interest, etc, Further, with reasons, we believe that you are evading the senice of
Demand Mofice hence we are doing tis Publication of Demand Nolica which is alsa required Uis 13(2) of the said Act. You are heneby called upan o
pay PMEHFL within & penod of 60 Days of the date of publication of fis demand nolice fhe afresaid amount sandg with up-to-date interes! and
changes, faling which PNEHFL will lake necassary achonimeasunas under all ar ary ol 1be provisions of Section 13(4) ol the sad Acl, against all or any
ane o more of he securad azsals inchiding laking possession of tha secured asseals of the bormowars and quarantars. Your kind aflention is invited to
provigions of sub-Sechon (8] of Sacton 13 of the of the Securitization and Reconstruction of Financial ssels and Enforcesment of Security Inferes| Acl,
2002 where under you can tendenpay the entire amount of cutstanding dues together with all oosts, charges and expenses incurmed by the PRB HFL
oréy till the date of publication of the nofice for saie of the secured assets by public awction, by inviling quotations, tender from public or by private treaty
FURTHER, you are prohibited L's 13(13) of the said Act from fran sfering efher by way of sale, lease arin amy otherway the aforessid secured assats

Advertizement giving notice about
registration under Part | of Chapter XXI
r.-? the Act [Pursuant to section 374(b)
of the Companies Act, 2013 and rule
41} of the Companies (Authorised fo
Register) Rules, 2014]

1. Motice iz hereby given that in pursuance of
sub-zaction [2) of Seclion 366 of the
Companies Act, 2013, an application s
proposed fo be made after fifteen days
hereof but before the expiry of thirtty days
herginafier fo the Regsirar at Central
Regsiration Centre (CRC), Indian Institute
of Corporate Affairs {IICA), Plot Mo, 8,78,
Secior &, IMT Manesar, Destrict aon,
Haryana, Pincode-122050, that EJI Traved
Solutions a Limited Lisbility Partnership
(LLF) may be regstered under Part | of
Chapier XX of the Companies Act 2013,

jresolution plans
.| Procass emall Id to submit EOI

(11520 Sq. Mt.) Carpet area 662.52 Sq. Ft. (61.55 Sq. Mt.), situated at Marina Suites,
GH 31 Park Town NH Distt. Ghaziabad, Uttar Pradesh. 201002

2. All that piece and parcel of the property being Apariment Mo, 1802 Tower No. C, 18TH
Floor, Total area 1240 Sq. Ft. (115.20 Sq. Mt.) Carpet area 662.52 Sq. Ft. (61.55 Sq.
M), Situated at Marina Suites, GH - 311, Park Town NH Distt.- Ghaziabad, Uttar

Pradesh - 201002,
Sd'- Authorised Officer

DATE :- 28/01/2024,
PLACE:- DELHINCR For TATA CAPITAL HOUSING FINANCE LIMITED

| itpl_resalveBgmail.com

Sql/-

{Vinay Kumar Singhal)

Interim Resolution Professional

Faor Intarvo Technologies Private Limited

IEBI Regn. IBBI/IPA-O02/ IP-NO0G24 " 2018-2015 /11880
AFA Valid upto: 10-August-2024

411, Fourth Floor, Essel House, Asaf Ali Read, Near Tur!thnn Gate, New Delhi - 110002

Date : 28.01.2024
Place : New Delhi

E-AUCTION

glorerer da @ SALE NOTICE

Sale Notice for Sale of Imnmovable Properties

E-Auction Sale Notice for sale of immovable Assetls under the Securitisation and Reconstruction of Financial Assets and Enforcement

Union Bank Regional Office:

of india

13, MG Road, Agra

as a company imited by shanes, g Loan Mame/ Address of Mz & Progerty {ies) Dale of Amount O/5 of Security Interest Act, 2002, read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
2. The principal objects of the company are | | W Mﬁ“” Borrower and Co- Borrower(s) émrﬁj Morgaged Dﬂllﬂ"ﬂ o 25 ﬂlﬂ?tﬁ Notice is heraby given to the public in genaral and in particular to the Barrower(s) and Guarantor(s) that the below described immovable property morigagedicharge to
fs‘-‘ﬂiﬂ'ﬁ T —— 3 ». T ey rrPr e Ll H:";;’:] g;T ;: the Secured Creditor , the Constructive/Symbalic/Physical possession of which has besn taken by the Authorised Officer of Union Bank of india (Secured Craditor), will
Supparting and Aundiary Transpo | HOUMGH PAah; Civhiaay e HTC: S hsand vl ATenal T gy lat Ho-9l7, 8th  ygg1-ana4| RE- 381,901, be sokd on “As is whens 15", *As is What is and “Whatever there is” on the date mentionad below, for recovery of dues as mentioned hereundes to Union Bank of Indsa
Activities, acliviies of Travel Agences, AD216/2 [Khand-1, Indira Puram, Ghaziadad, Uttar Pradesh, Floor, Towes-A, Rupesas Thirty Seven i 8 : | & | The Ra = E T i i here
« Tour Operators, and activifies of Event 65269, [201014, 4- Lakshmanpuri, Faizabad Road, Uttar Diwyansh Fabio, GH- L2 hE:'HEle:erg-?ﬂnﬂ m the below mentianed Barmower(s) and Guarantar(s), The Reserve Price and the Eamest Money Deposit are also mentioned hereunder.
management agences ato. B.0 [|Pradesh, 226001 Ats Infrastructure Ltd, Seclor-135 {54, Crossing e Fun ¥ of| Reserve Price | Demand Notice
3.4 mp:,'gnf the drat memorandum: and Ghazia [Noida, UP.201301, Poonam Sharma A-1007, shipra Repubiik, NH-24, ean And bevery 24 [l ot o el Description of Properties [
articles of associalion of the proposed bad [Krishna Vista, Ahinsha Khand-1 |ndirapuram, Uttar Ghaziabad, Uttar £ Fﬁs;‘ﬂﬁ%‘“ o : bk i asshn| Bid Incramant | Amount Due
company may be inspecied at the Eﬂesﬂ'} %'3_'1'21']-*5: 11;-5;‘5;“- Kaushalpuri Kanpur, Littar Predesh, 201009 o ranch: Dayalbagh, Agra, Contact: 9456136212
registered office at C-113a, Flat No. 14 ol ot LA TR L 1. TS : i | | yr |
Panchsheel Vihar, Malviya Nagar, | |2. JHOU/LUC|Asheesh Dwivedi (borrower) Meenakshi Tiwarl (co-| ya | HouseNoB T Riyal [16.01:204 Rs. 3114356.22 agiiimtiwicbbebid geydnnd bl abbi e ﬂiﬁ'ﬁlﬂﬁfﬁﬂﬁzM&;ﬂ#ﬂf?" £ |_36.73,000 | 29,07 2022
Delni -110017. M0119/62 |borrower) Address: 14t Floor Tower B DI Gurgacn Homes, Gram Anaura, Rupess Thirty One i mvali Wia Ramprakash Dixi, Add.-| 30111, No 301, Mauj AR, 901 B 1" 367300 | 109265386
ek : TR |G i s Bk Lakh Fourtaan H Mo. 40A/E MJ301/1, Ishwar nagar kalretha, | MIr, Progerty in the name of Mrs Omvati Wio Rampeakash Dixit | g 197 |
.- Mh‘fpﬂ ] F.Pr'ﬂh:,n' gl'l.'En 1ha1 HI',' p‘El’Em Hﬂdnd.1ﬂuu1 &alﬁﬂ.lndlra Hﬂgﬂr Mear Palica Station. IMLI Eﬂﬁm R‘:@d. Thou A Th 4R o EL"I.JHIZIEI:I as: East_ HEE-1E -“:IH wm Ei E:ﬂ1 WEE-I;_ |ﬂ|'|l:| us LﬂlﬁrEITI T, inlanest hareon
objecting to Ihis application may B.0' [indira Magar, Lucknow, Uttar Pradesh, 226016 & Fiat No Lucknaw, Uittar Hund,:dm;:iw ErFr;ht Near Amar Ujala Press, Sikandra Foad Agra, North- Land of Mstrelal. Soult—tand of Medheal Sinh ' @ | 36T g e Expenses
communicate ther objection in writing to Lucknow |803 Tawer O Great Valua, sarmams Sector 107, link Road Pradesh_ 226016 Paisa Twenly Two Guarantor- Mahesh Kumar Sio Mohan Kumar, S I
"EEIE Hegisgarc al Flladr_ﬂrﬂl !HE?_ift[EliDr; Heny Many Top Moida Ner, gautam Buddha Magaruttar inly.as on Add.- H.Mo. 75 K R Nagar, Kakretha, Agra
entre ), Indian Institute o 8 ] i . O 1.
cﬂmté Affairs (ICA), Plot No. 6.7, 8, :’%ﬁh' ,fﬂ]lgafﬁ:Dﬁhzdr‘?mi:&:fahﬁ:";?yi:; 16.01.2024 2.|Borrower: Shri. Gulab Singh Sio|All that Piece and Parcel of Residential Property Plot] , | 16,80,000/- | 02.11.2018 |
Sactor 5, IMT Manesar, District Gurgaon 161490, & Variyavan, ambedkar Magar, uttar Raghunath Singh Rio: Piot No 37, |No 37, Khasra No 204, 206 & 207, Krishna Garden, | 5 7000 711,98 145,70
{Haryana), Pin Code-122050, within Pradesh 224210 Manoharpur, Krishna Garden, Mauza|Mauza Gatwasan Mustkil, Hariparwat Ward, Teh. & -E ki, nlgres]
twenly-one days from the date of T Authorzed (Thcer Ghatwasan Mustkil, Agra, Guarantor-| Dist. Agra, Area- 49,32 Sq. Mir., Property in the name 16,800/- | therecn & Other
pﬂ.ll:llie;aliugt D‘r[sﬁsmteﬁj u:%hampyluﬂ'le E:ﬂ: Iii_nnt.m:h {Mis PNB Housing Finance Ltd.} Shri Manoj Kumar Sio Munnalal Rie:|of Gulab Singh S/o Raghunath Singh, Bounded as: @ Expenses
company at its reqis 1CE. P ettt e A 58T Trans Yamuna Colony, Rambagh, | East- Rasta 25 fi. wide, West- Plot Mo 35, North-
Dated this 2Tth day of January 20:24. Agra Other Property, South- Plot No 36,
Mame[s) of Applicant - nb Housin Regd. Office:- 3th Floor, Antriksh Bhavan, 22, K G Marg, New Delhi-110001. 3 .
i S n Souldustmaie q Phones:- 011-23357171, 23357172, 23705414, Website: www.pnbhousing.com f g&"’f;:“ﬁ;% SE'EEL'IHEEE:Q" mf‘ ‘;"2 l:jf‘“ r;:_artK:nd paxﬂzelgnﬁfﬁﬂaildﬁngal FE:'FE”?"JH‘JB ;":’1 Hﬂﬁ?jij W [ 17:98,000/- 1 e 12013
LONaM "UMAT] | Gurgaon Branch :- PNB Housing Finance Limited, SCO No. 391, Sectar - 29, Urban EstateNear Iffco Chowi Metro Station, Gurgaon- Ctioak Prabiia Shiiria W S Pl | g 10 e, IR B ma T e tae Al w [aae.anar: | TLRANTIA
122001, Delli Branch :-Bth Floor DCM Building 16, Barakhamba Road, C P New Dethi- 110001, Janakpuri Branch - C-221, First Floor Mata Pharid Shame. Bl Rl K, e, 73d, | 208 Lt va. M, Beoosty i e mannis oG ) B fosmmemmmcy | WL
Chanan Devi Road, Above Bank Of Bareda, Janakpus , New Delhi 110058 Jodhpur Branch:- 2nd Floor, Chowdhury Bhawan, Near Shanishchar Ka Durgs Nagar 'Hal N:radi'- Elﬂdf-a P-gnal Prabha Wio Sh. Pestam Chand Sharma, Bounded as: East- Plot| O 17,980/- thereon & Other
Than, Chopasani Rogd, Jodhpur, Reiasthan-34 2001, Haridwar Branch :-FME Housing Finance Limied, 15t Floor, Arve Nagar, Jaalapur, Haridwar- . 1 J ' . Expenzes
M 245407 Uarakhiand,Luckmvew Braich = 307 & 318, 31d Floor Gommercial Gomplex. Cyber Helghis, Goméi Nagas, Lucknow. 226010, Ghaziabad Guarantor: Sh. Devendra Sharma S/ | No.53. Wesl- 20 " Road & opening, North- House Others, South- -
IR LA Branch :-PMB Howsing Finance Lid. Pl Mg -11 UG-1, INSA1, 36 Alpha Tower, Sector-3, Vasundhra Ghaziabad. Jaipur Branch :-PHE Houzing Sh, Ram Babu Sharma, Add.- 71 Satyam | House Nemi Chand
HOUSIMNG FIRNAMNCE ;nam:; leies'l? - Egl.l.l"';DEr Tlngrs 15}32?1:5 up_p-h.1laj|:|u.r g:gj.arﬂ:igl:al-rlr.;mk Road, Jaipur-302015, Meerut Branch 3= PNE Housing Financa Lid, Is4 \ihar, Rahul Magar, Badla. Agra.
. . . . ST loor, Finecle Towsar, Yaishali Cormer, Garh Road, Mesnut-250004, (LLP) — - - - -
4, : | . | 28.10.2010
GLTEL CTEL U EL SRR T (™ NoTICE UNDER SECTION 13(2) OF CRAPTER. Il OF SECURTTISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCENENT OF Sorrir S Ay Riimar S et plice B pelive) O Fiseaciel propeiy Paell § [[oasa00i. 28 0000
Corporate Office: No. 167-169. 2nd Floor SECURITY INTEREST ACT 2002, READ WITH RULE 3{1) OF THE SECURITY INTEREST [ENFORCEMENT] RULES, 2002 AMENDED AS ON DATE Lol ; aat L : gar, o1 .8 | 1,03,4000- | M
Pl el e e W, the: PNB Housing Finance Limited hereinafier rferad 1o as ‘PMBHFL!) nad ssusd Demand nofice U's 13(2) of Chapter i ofthe Securization & Dharamvir Sio Subedar Singh, Add. {Tehsil & Distt. Agra, Area- 83.61 Sq Mtr, Property in the| B |—"=re— + tereal tereon
Anna Salai, Saidapet, Chennal-600015 Reconsiruction of Financial Assets and Enforcement of Security Inferest Act, 2002, The said Demand Natice was issugd through our Authorized of both- 11, Nai Abadi, Nitesh Nagar, |name of Ajay Kumar Sfo Subedar Singh, Bounded as:| @ | 10,340/- & Other Expenses
SRR R L A T e | Officer o al below mentioned Beerowars/Co- Bormower! Guarantors snca your account has been classified as Non-Pedormng|NPA) Assals as per the Dehtora Mod. Bodla, Agra East— Remaining Part of of Plot No 11 of Smt Prem Wali,
Netaii Subhash Place. New Delhi-110034 Resarve Bank of indial National Housing Bank guidelines due o non-payment of instakrents! inberest. The contants of the same ara the dafaults West— Others Property, North— House of Devendra
NS ERUNNATY FECA, TR LRR AL T coememitted by you in the payment of inskakmants of principals interest. ate. Furlher, with reazons, we balieve that you are evading te senice of Sharma (Plot No 12), South— Rasta
PUBLIC NOTICE OF PHYSICAL Dernand Mofice hence we are deing this Pubbcation of Dermand Motice which  also reguired Uis 13(2) of the sald Act. You are hereby called upon to : , e
POSSESSION OF IMMOVABLE pay PMBHFL within & pesiod of 60 Days of the date of publication of this demand nofice the aforezaid amount along with up-to-date interest and 5. |Borrower: Shri Rapvir Singh /o [All that piece and parcel of Residential property flal Mo| » | 17,01,000/- | 28.06.2018
PROPERTY charges, fa'rinirwhm BHFL will take necessary actionimeasures under al or any of the provisions of Section 13(4) of the sakd Act, againstall or any Kunwar Singh, Add.- Nai Abadi, (G-2, Ground Floor, Khasra No M 1007, Om Vihar,| & “1.70.100/- | 12.00.046.25
one or more of the secured assets including taking possession of the secured assels of the bormwers and guaranions. Your kind sttenbon is invited io Peer Kalyani, Paliwal Park, |Mauza Ghatwasan, Harl Parwat ward Agra, Area- B3.61| E |———————| + imaresl theraon
To, peonvisians af sub-Section (B) of Sechion 13 of the of fhe Securiiizaion and Reconsiruction of Financial Assats and Enfurcement of Security Inferest A Belangan|, Agra, Add.2- Flat No G2 [Sq Mlr, Property in the name of Rajvir Singh Sfo|® | 17,010/ & Other Expances
1. Mr. Mandeep Manjhi 2002 where undar you can lenderipay the enfire amount of outstanding dues together with all costs, ch ard expanses incumed by the FKB HFL G n?j ﬂJ Hi1 ¥ Na M 1007 |K EI‘I Sinah. Bounded as: Easi— flat no G-3. West
2. Mrs. Pritee Devi -::nIE;.thE date af publcation of the notics for salke of the sacunad assels by pubbc auchan, by invbing guolahons, lender from public o by prvals taaly MM R el Yok 3 LiE L] 2 i K i) i
Both at- G301, Sharma C olony, Buch FURTHER. you are prohibited Lis 13(13) of the said Act fram ransherring ailhar by way of sale, lsase o in any other way the afaresaid secured assats, 3"" “-"mé:fwf'-:;ﬂ; Ghatwasan, |flat no G-1, North- Road, South— Road
: i : Loan Name & . Date of LSRR A e L
Vihar, Phase-2, Delhi-110036 73 A[:[':Juunt 8 Hamu.:j AI?HI'EES of Address of Property {ies) ]nemﬂ:d ?:'%mm’;s Branch: ADA, Jaipur House, Agra, Contact: 8827796361
LAN NO.: DL/EDF/BORP/ANO0000335 Ne.|No. Srrua/er anW Ca- Borrowerts) Eﬂ;ﬁ::[:ﬂ-iﬁk Mortgaged Molice | Demand Notice 6. |Borrower: Mr. Sohail Sfo Mr |Houss Part of Mpl No 38/87-88 Constructed on Quarter No| o | 18,67,500/- | 13.01.2020
Whersas vide Order dated 20.12.2023 1, LRONCEH EVATRARACINOEANGALS, WS LM IE 3 MT: SLI HI'-| el W g b 16-01-2024| RS 18 43BIZE7 Rugees Igbal Khan, Rio: 33332, Jatpura, |41+42 situated at Motikunj Colomy, Lohamandi, Agra, Area-| @ [~5 ne T=ns. “15“12'5950
: 075 i : ; ; 1,86,750/- B4,23,
passed by Office Chief Metropolitan H.L'[%EE‘L%."E f.,ﬁmq”éﬁu? 5%":1}%&% 1Eﬂ§friﬁjﬁﬂ Lafkhurwas 180, Qﬂ;ﬂﬁgﬁ&_ gﬁ,ﬁ%é‘fﬂnﬁé}{ Lohamandi, Agra 42.37 5q. Mir., Property in the name of Mr Sn_halt Khan Sfa Mr 'E Ty T T iterest erecn
Magistrate, District South, Saket Couris B.0. |Gurgacn, Haryana, India 122103, G”:“'_'E- Gurgaon, Haryana- Hurdred Two And Sixty Igkal Khan, Bounded as: East- 6.09 Mir Wide Road, West-| & ' B Expmes
Comilai. Naw. Dalli -ihe: ihysical Gurgaon -m---.;unwznf'ua 122001, India Seven Paisa Only Part of Property No 38/87-88, Morth- Part of Property No 38/87
e ; e -88, South- 6.09 Mir Wide Road.
possession of the property being All that 2 |0D30B66 |Manoi Bhaskar & Manju Flaf Na-1405% T-3biock-]  NA Lirit Ma-LDI-04-2004, ; Rs.21,78,525.16 Rupeas : -
Fhaca aid peiioel o “Piotices Bearing Mo D:A J001674 E.'igl"l?? Eﬁﬁ:; dﬁepgjli:ia mrf?ﬂ-r{ L?EEE% 2313'1:% &he Kove F',._S,,].?ET',':E-':I. 16-01-2024 T.ﬁ?qnl]yé I:]‘.r?g Léa;iqdﬂi:g.fwy 7. mrTﬂLa _t.sﬁml : M;em SFl:aanz! E:‘I1 that I:.?ﬂ igdﬁ p:;lc:elbnf H;mdlznhal HI'?'IUSE Dnsplﬂt&& T g [ 14,62,500/- 1:4;;.:;3:5
on the Third Floor, area measuring 680 Sqg. B.O. anoy chaskar idea. Leilutar Limisd. t BT il iy, il u i 0 Panka] Shama, 2. Mr. Pankaj asra No, , Khusboo Residency, Mauza semr Agra, | 2 | 4 45 250/- 663~
Feet of property bearing House No, B02E/20. "'ﬂ“i.f“ Maida, Moida, Ltar Pradesh india, 201 304 Moida, IEJII:-t?EEI_-‘?deM Hug?;?elwér}% %ﬁfnﬁ Sharma Slo Gaya Prasad Sharma, g;‘ea- BD_;EI Eé;- thr.. Férnperté i thﬁe ﬂamﬁ; 31’& Mwﬁena E -mz—:‘r— &r':ﬂ;r;alElh:-renn
. a ; Rig: H Flot Mo, 7, Khasra Mo, arma, Boundad as Easl- Rasta {r Wik, ast- | & " ) KpEnBes
Block-A, LHS fowards from staircase ward Q. Rouse on
e 3. |HOU/DEL|Kanish Baila & Kamlad 2nd Floor, Village| NA Tower B10, 7, 704, : Rs. 4,53,130.05 Rupess House No. 15, Morth- Plot No. 6, South- House Mo. B
Mo, o, soymsed i \ol Khates NG A000) m%'i”mi Shahberi, nea Grossing Public School Ghazinbas, Supertech Eoavilage - | 020N " Er F Sk Filty Three 485, T”"‘h”“' Residency. Mauza, ' '
and new khasra No. 115113 min situated at 4123 B.0|uttar Praesh 201009, 7921 Nai Basl, Pahar Garyj, Il Plot N GH-01, Saclor Thousand One Hundrad Semri, Agra,
Bariwala Kuan. Mehrauli. Tehsd, Hauz Khas Dethi |arakashan Road, New Delhi, 110055 kanish Bada '-':'EEEEL' Eﬁ;ﬁf&ﬂi THIHEE_IQF‘E;FEG Five 8.|Borrower: Shri Ranveer Singh Sfo|All that part and parcel of Residential Property at Piot No. 92,| 2 | 9,09,000/- | 18.01.2019
(Mehrauk in the urbanized vilage Mehraui, Faiad Hanitn i Al Greater Nits, Uiter R Paoran Singh. Rio: H. No. 52, Khasra | Khasra No. 521, Vishal Kun), Bodla, Agra, Area- 84.77 Sq Mir.| B | “gg,g00/- | 1389715
Mew Delhi-110030, Property Bounded as ; : : Pradesh-201210, India No, M521, Vishal Kunj, Behind Hema | Property in the name of Shri Ranveer Singh Shn Pooran Singh.| E oA inarest thereon
East: Other's Property West Others 4.|HOW/GU |Gaurav Kapur & Richa Kapur HMo-B-803.sispal]  NA Tower-T-4, 3, 302, |45 01.9004| RS- 28,24.916.40 Rupees Patrol Pump Bodla Agra Bounded as: East- Road, West- Piot Mo. 101, Morth- Other Land, | @ v = 1 & Oiher Expanses
Procarty. North: Gali:. South: Dthers R/O217/3{Virar, Awho, Sector 4%, harvana, india, 122001, Supersch Azalia Twanty Eight Lakh South- Plot Ma, 93,
party, 3 ' S ikl E2057 [H.Mo.-8-T, Main Road sector-1, Phase-1, Mew [Hold), Sactar BB, Twenty Four Thousand 5 i i o
Property has been taken over by Mis Hinduja gp [|Shimi, Shimla, Himachal Pradesh-1710089 Gauray Gurgaon, Haryana- Ming Hundred Shdeen .| Borrower: 1) Smi. Shagufta Sultana | All that part and parce! of residential property MPL No -_M.'S}-LI'F' T 17.46,000/- | 26.01.2020
Housing Finance Ltd. on 22.01.2024. Gmémn H}gwﬂmﬂﬁﬁm I;I::r:r.vipm Tech Soure,gurgaon, 123011, India and Forty Paisa Only Eﬂ Shrr:.-'l .-!'..rm;an Ir:.‘llrz:!.l 2. gehrl =11, Plot Mo 17A, Khasra No 603 & 609, Sheela Kunj, Mauja E 174 600/- | 11.74.284.T7
ana-12 Jindia. m r I m : ; * i ] ! 3
1 b A s e the;u A 5. [HOU/GUR ilarl:ria-al Sin :. Flat No.-469, 2nd Floorphasa] WA 12,20, 2007, 145.01-2024| Re. 20,48.442.33 Rupees Al gjﬂ: I'i.'ILF'zfI H-::) 4¢?$!{n'F'Eﬁ. Flgi gﬁg?ﬁf?agrsaﬁlﬁarﬁ: ﬁ?ﬁgﬁmﬂaﬂﬁrﬁg;? ﬁn?a?if?aiﬁffg @ | 17,460/- &T&Egﬁﬂs
general are hereby caubioned not 1o FE" wilh 1091 7/431 | 2 block-GH, Pocket-3 sector-28. Rahinl new Delhi, Supertach Azalia. sac Twanily Lakh Forty Eight Mo, 17A, Khasra Mo, 603 & 609, |Mir. wide Road, West- Other land, Marth- Plot No 18, South-
the FfEEI'E!'IlI}'h and a"!tft 'ﬂ;EhTf '-'”“;1 '1']11: HEEI:E%.IH E‘; !;5*11'%?1355-rar§ FE:EtHPjEE'-'IErr::ﬂ"-uE'ntStErD:-'H 88, Gurgaon, Tr'il__l}.lsa_ll'_rf FE:;L;I H_-I.u_qrr_dreﬂ Sheela Kunj, Mauza Bodla, Agra, Plot o 17,
will be subject ta the ¢ | , Rahini, sactor-5,near Rithala Matro Staton, Haryana, India- Farty Two hirty - .
f—lfiﬁj?HmingFmanmL!d . MTHJ'EWE delhi, 110085 sudesh Mathur Flat Mo -483, 2nd r"-’,’;'_j-zm ' TTre& Paisa .:,“:I:E' 104 Borrower: 1. Mrs. Manisha Jain Wfo | All that part and parcel of Residential Plot No. 38, Khasra No.| @ | 44,97,000 | 07.06.2019
i Floor, Phase-d, Block-gh, Pockel-3,Sector-ZEB, Mr. Raj Kumar Jain, 2. Mr. Raj Kumar | 485, Khushboo Residency, Mauza Semari, Teh. & Distt. Agra,| 8 | ———=—=-——|" 1452 663/
Authorised Officer B.0 |rohini, Deshi, 110085, MCD School, Secior 24, Yy ; : ? ; 1.19,700 oy OO
Date: 27012024 For Hinduja Housin Guraaan |Rohini, Delhi. 110085 Jain Sfo Mr. Jai Chand. Rle: House | Area- 60,19 Sq. Mtr., Property in the name of Mrs. Manisha| g | 72" "~ et oakan
el TR P A 3 No. 29/89, Chipitola, Khidki Gali, Agra | Jain Wio Raj Kumar Jain, Bounded as: Easl- House No. 38| @ | 11,970/ |5 ourer Exenses
Place: Deshi Finance Limited HOW/GU | Insaf Kumar Rout H Mo 4 Room Mod 3rd Floor,|  NA Tower A{3). 11, 1104 Rs. 16,04,274.45 PRiRE
. R/D220/7] amivedkar Colony. Bitwasan, New Duhi 110061 H The Merdian— ki Rupees Sixleen Lakh A I TR PO Fu s A, SO SRR L
81036 |Nozo1 Gaii No 9 Near Fun Food Vil Kaoasera Affardabie, Sector B3 Four Thousarnd Twa 11| Borrower: 1, Shri Sheela Devi Wio She | All that part and parcel of Residential House Plot Mo, 127, Sarvan | o .| 18.01.2019
: ; G Y s F = | 10,856,000/
B.0 | Dehi 110037, Becion Dickinsan Pyt Ltd &th Floar TE LB, - FBIvang- Hundred sesenty Four Satish Chand. 2. Safish Chand S/o|Nagar, Sewia Jat, Agra, Area- B3.70 Sq. Mir., Propery in the name of [l e :
th Gurgaen | Signture Towar NH & Seclor 30 Gurgacn, Haryana, 122505 And Fo Fﬁ,:,""‘ 4 Pooran Singh, Rio 127, Sarwan Nagar, | Smt Sheela Devi Wio Shri Satish Chand, Bounded as: East- Road | E _1,08,600/- :;ﬂﬁr.-:‘ﬂﬂ
HOUSING FINANCE EEW}; Hi',f ““i; i H'ﬂ" ﬁf‘ v E';?,' ' Sewla Jal, Agra 3.04 Mir Wide, West- Road 3.04 Mir. Wide, North- Other Property, | @' | 10,860/~ | g e Expanses
- moedkar Loy Bqwasan, hew e, 110001, South- House of Munni Deni, i i
] i Barmia Lakkarur, Madhubani, Biar, 347403 7
Hil‘ldlliﬂ Hqus.ing Finance Limited 2 Bk : Branch: Hathras Main, Contact; 836858
HOU/GH |Manish Chaubey A-1007 , Shipra Krishna Vista [ NA Flat ho-507, &h Floor, Rs. 37,01,937.75 Rupees . ; e
Corporate Office: Mo, 167-169, 2nd Floor, ) A.I'UE{BEIE Abirsha Hrﬂna_ﬁ? iches pumml:-'l Ghaziabad, Uika Tu:u-.-&'--‘;.f. Divvansh | Vi-01-2024 Thirty Seven Lakh gﬂg 12 Borrower: 1, Mr. Vikas Kumar Sharma Sio | All That Part and Parcel of Residential House at Situated Khasra No. 225, | © | 17,10,000/- | 24.03.2023
Anna Salai Saidanat Channai-500015 65269 |Pradesh, 201014, 44akshmanguri Faizabad Read, Fabio, GH-05A,, Thousahd King Hinded Mr. Andl Kurnar Sharma Clo Vikas Provision | Silualed al Vijaahari Pargan Hathras Tehsil & Distt Hathras, Area- 87790 8 | ———— _ﬁwm
. ; ”f.“."_l'l'“_ FT : ; _.r:D % Tr-- » B.0 [YMar Pradesh.225001.Ats Infrastructure Ltd, Crossing Republi, Fifty Seven And Seventy Store, Add.- Jalesar Road, MNear Kotwal | Sq. Mir, Propery in the name of Smi. Bab#a Devi, Bounded as: East- % 1,71,000/- _5; e
A UAL: 416, &R FHoor, Faar O Tow-¢ Ghazis ﬁ;‘ﬂéﬁi 1“6%?3.1#}-&:;?%&1%53:1.zﬁﬁ:;ahﬂai NH-24, Ghaziahad., Five Palsa Only Chowraha, Sasni, Hathras, 2. Mrs. Babita | Plot of Jugendra Singh, West- 21 Ft Wide Rasta, North- Pick of Laxman | 5, |~ 47 900~ | Miarest herecn
Netaji Subhash Place, New Delhi-110034 bad  |Khand.i Indimﬁurarﬁ. UP. 201014 118810, ttar Pradesh, 201009 Devt Wio Anil Kumar Sharma, Guarantor- | Singh, South- Plot of Rakesh Kumar 7 & Chihar Expenses
PUBLIC NOTICE OF PHYSICAL Kaushalpun Kangur, Littar Pradesh 208012 Anil Kumar Sharma Sio Mehtab Singh
POSSESSION OF IMMOVABLE 8. [HOU/HW |Prem Chandra (borower) Chandra Kala (Co-| NA | Residentia House,Plot |16-01.2024| Rs. 2260331.02 Rupess | P
PROPERTY Ri1118/6|Barrower) Addruss: 12 Mach Inf, Pin 811712,Ci No 55, Khasra No 337, Twenty Two Lakh Sixty e o :
To, 10396 |93 APO, East District, East Sikkim, Sikkim-737120 & Siluated Al Vilaga, Thausand Thres Hundrad 13, Borrower: 1. Rajesh Kumar Pathak 5io| Al That Part and Parcel of Residential House Property which s partand | © | 40,91, 000/- | 23.09.2021 |
1. Mr. Sachin Lal B.0 |Residential House, Piot No.55, Khasra Mo 337, P@.ﬂ“aﬁaﬂﬂﬂﬁ Thirty One and Two Paise Yogendra Kumar, 2. Sanju Devi Wio Rajesh | parcel of Khasra No. 163, Situated at Mauza Bijahari Sasni Vijaygarh | @ [———— 74397104
3 Mrs Sandeepa Singh Haridwar Egﬁgé %hg“mﬂen.dﬁnag? "Hﬁmﬁlgﬁﬂf Tﬁl. And Dist, Ondy. EUW F*aéhah. Add. of b:I;I'r Hr’tihannr-lagar Emu:l Pargan & Teh;ilssamlij Dislil:‘t. H;;was-,ﬁﬁraa-;ﬁ_cw E[;J Mtr., % 1,09,100/- _Ir :m'
SRy ; : - H; il Haricwar, Roorkee, olany, Behind Anju Privanka Digree | Propery in the name of Sanju Devi Wio Raesh Kumar Pathak, Bounded = INEFEE INETEDn
Both at: 434, 15! Floor, Hans Vihar, Near WM. 4 Y. *Fl;ﬂl;.t"-;?ﬂfitg"-’- Tah Ghat, Uttarakhand, 243407 College, Vijahar, Viaygarh Road, Sasni, | as: East Plot of Salya Prakash, West- Plot of others, Norh- Plot of | @ | 1021/ | 4 Cfher Expenses
Sachdeva Public Schoal, Sec-13, Rohini, AL e AL . _ Hathras, Guarantor- Yogendra Kumar Sia | others, South- Rasta 18' Wide
Delhi-110085, g HOU/MHW [Chandan Singh [{borrower) Rekha Devi {Co-| g Khasra No 5460, |45-01-2024| Rs. 2221587.6 Rupses Kanahi Ram, Add.- Vill. Ai, Post Kanya
, * [R1218/6|borrower) Address: Khasra No 546 Mi siluated A7, Siluated Al Maura Twenty Twa Lakh Twenty Girukul. Saeni Hathras
LAN NO.: DLDEL/IDLHIADGO000401 & 13374 |mauza Pralestragar, Pargana Parwadcan, Tehsi) Fratealnagar, Pargana One Thousand Five e S - : _
DLDEL/DLHIANNG01003 B.0 |Rishikesh. Dist, Dehradun, Rishikesh, Uttarakhand, F;ﬁﬁﬂéﬁ-&f‘f Hundred Eighty Seven 14. mwiar&;:-_ *?;“,’;“ ﬁﬂ;ﬂ S'E E-amll'-g:rl;' ﬂ;ha!luag gr'ﬂl Paﬁel 'Jf_éﬂﬁ;]'ﬂ'ig"g plal i"’"}jh 'EEJ : ?nedhpimetllﬁ" 1'1;:.-3_;1;. £ 113,00,000/- | 1501204
Whereas vide Order dated 12.12.2023 Haridwar 249205, & Police Thana, Prafit Nagar, Ratwala, Dehradun, Rishikesh and Six Paise Orlly T e e o e, it e & [ g 3p-p00-
i : Dehradun, Uttarakhand, india, 249205 & ' Add. of bath- Wiage Seer, Posl- Sakhana Hathras, [ Colany, Mear Mandi Road, Tehsil- Hathras, Distt- Hathras, Area- 83,61 Sq Mir, iy 9,83 304.67
passed by Office of Ld. Chief Metrapolitan Nk bt ookt D afeaiin: laabiubal il Guararkr- St Pri Wio Sh Senia Kumer [Pragerly i the Name of Mrs, Dei Reni Verma, Bounded as- Enst- Land of Seller| & |—337gn07— | inferest e
Magistrate, {North), Rohini Court, New Dedhi tiarakhand, india, 248140 Add - Nagla slgari, Laxmipuram colony Hathras | Measuning this side 50 1L, Wesl- Land of Saller Measuring this side 50 11, North-| @ : & Other Expenses |
the physical possession of the property| |1 "THOUJLU [Asheesh Dwivedi (borrower) Meanakshi Tiwari| A Housa No B 7 Rival |16.01.2028] Rs. 3114358.22 Rupess Maala, Maasuring this side 18 ., South- Raed & Mir, measuring this side 18 1
being All that plece and parcel of Entire First "|CAT18/6}(co-borrower) Address: 14th Flooslower B DI Homes, Gram Anaura, Thirty One Lakh Fourseen Detail of encumbranches over the above properties, as known to the Bank - Not Known.
Floor anly without RoofiTerrace Right, Area ZRATE (Gurgaon. Haryong, 122001 & 8l60ncia Nager LI Bandh Foad, Theusand Three Hundred
Measuring 69.5 Sq. Yards i.e. 56.102 8 B.0 |Near Folice Staion, iuva Magar, Lucknow, Likar Lucknaw, Utar Fifty Eight Paise Twenty Date & Time of E-Auction: 14.02.2024, at 12:00 PM to 05:00 PM
r-,_g q q Lucknow Pragash, 226016 & Flal Mo |:|..|-.'.|:|'I'|'E'i" E' G’Hal Frﬂl.'lEﬁh HED-IE Tl'il.-.l D_.-"?-
Mirs., Part of Morthern Side Build Up Vehue, samams Secior 107, link Road Hany Mary o Last date of Submission of bid: On or before the commencement of e-Auction.
Property Bearing Municipal Mo. 4102, ;’fﬁ ﬁ'%’gﬂ-&ﬁa”‘ﬂ':‘ EI';;M."'*IH”E'EE’"-"}‘E’ For detailed terms and condition of the sale, please refer to the link provided herein below or Contact 0562-2251663,
Comprising in Khasra No. 163, Siuated h'ﬂzu;a ’IMLE'E.l:"If'dhl:llauﬂiaEﬂ 'I:'bw;gff IL:?F&%E; https:/fwww.unionbankofindia.co.infenglishiTendelViewAllAuction.aspx
at Old Peshwar Nagar, In the \illage Dhirpur Pradesh. 3681 44;,]'. & Variyavan, ambedkar Magar, For Registration and Login and Bidding Rules visit https:/fwww.mstcecommerce.com/auctionhome/ibapi/index.jsp
Presently colony Known as Marankan, New uttar Pradesh, indig, 224210 This may also be treated as STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) & Rule 9(1) OF SECURITY
Dethi-110009, has been taken over by Mis Place: Delhi, Dated; 28.01.2024 Authorized Officer (M/s PNB Housing Finance Ltd.) INTEREST (ENFORCEMENT) RULES 2002, to the borrower/s and guarantor/s
Date : 28-01-2024 Place: Agra Authorised Officer, Union Bank of India

Hinduja Housing Finance Lid. on
18.01.2024,

The borrowers in particular and the public in
genaral are haraby cautionad nof to deal with
the property and any dealings with the
property will be subject to the charge of Mis
Hinduja Housing Finance Lid,

Authorised Officer
Date: 27.01.2024 For Hinduja Housing
Place: Dalhi Finance Limited
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JAGSONPALC FINANCE & CEASINGLTD:
CIN: L65929DL1991PLC043182
Regd. Office: D-28, First Floor, Greater Kailash Enclave - I, New Delhi - 110 048.
Tel : 011-49025758, Fax : 011-41633812, Web : www.jagsonpal.co.in, Email: jagsonpalfinance@gmail.com

Extractof Standalone Unaudited Financial Results for the

Chander Mukhi Nariman Point  Murmbai — 300 021
Tel. G2 2-66IET6H0 FAX 022-22044336

Web Site : www:centralbankofindia.co.in

TIRTE TR T STeTorRer TR T R srdfieree w2024 25 W Temr

AT safirgrar fomrfen 249.12,2025 w9 11.00.2024 = walg § gard w6 ww weRrer =5 A e T

givges d'e 3w g8
Central Bank of India

™~

Notes:

1. The above is an extract of the detailed format of Quarterly/Nine months Financial Results as on 31.12.2023
filed with the Stock Exchange under Regulation 33 of the SEBI (Listing and other Disclosure Requirements)
Regulation 2015. The Full format of the Quarterly/Nine months Financial Results are available on the Stock
Exchangei.e www.bseindia.com and on the company's website www.jagsonpal.co.in.

Kanwarpal Singh Kochhar
Chairman & Managing Director
DIN: 00529230

Place : New Delhi
Date :27.01.2024
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ATETA g6 TAfes ('3 §57) Ty =1 e £ =ngan &, o e =im 2
CE I O |2 e e Al B 1 L VB W L o T e s [ Tl
A=A ¥ Wi - getas i ateft i & a5 anh

FEI ATellare 30 arett $Uad) afly darddl Tendat & we Sues daaEs
www.ediig.com T S S T | gEEE AR 3 A § fF 9 O 1
W I T oY SR AT SIS AN grEgs we w5 | $eEEl 49 oide |
SiafiEd = ¥ vaEewa S adeiTd & Aeas 9 og geh o aefde aid
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R‘gser’v es(exdu;’mg pevaluaton Reserve a5 shovn Registered Office: L-1/1100, First Floor, Street No. 25, Sangam Vihar,
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~Earning Per Share (before extraordinary items) FD RM N.D. u Rc.z
(Face Value Rs. 10/- each) - Basic & Diluted -0.03 0 -0.22 -0.11 ) Fircs L i )
ary iterns) Advertisement giving notice about registration under
(Face Value Rs. 10/- each) - Basic & Diluted 0.3 0| 02| -om Part | of Chapter XX of the Act [Pursuant to section 374(b)
of the Companies Act, 2013 and rule 4{1) of the Companies

(Authorised to Register) Rules, 2014]

Maotice is hereby given that in pursuance of sub-section (2) of section 366
of the Companies Act, 2013, an application is proposed to be made after
fifteen days hersof bul before the expiry of thirty days hereinafter o the
Registrar at Central Registration Centre (CRC), Indian Insfitute of
Corporate Affairs (IICA), Plot No. 6,7, 8, Sector 5, IMT Manesar, District
Gurgaon (Haryana), Pin Code-122050 that “KAY KAY TOWERS LLP
(LLPIN: AAD-5650)" a Limited Liability Parinership may be registered
under Part | of Chapter XX of the Companies Act 2013, as a company
limited by shares.

The principal objects of the company are as follows:-

To carry on the business of builders, colonizers, Estate Developers,
Town Planners and Confractors,

A copy of the draft memorandum and adicles of associabon of the
proposed Company may be inspected at the office at L-1/1100, First Flaor,
Street No 25 Sangam Vihar, Khanpur South Delhi, New Delhi, 110062,

Mofice is hareby given that any person objacting to this application may
communicate their objection in writing to the Registrar at Central
Registration Centre (CRC), Indian Insfitute of Corporate affairs (IICA),
Plot No. 6, 7, 8, Sector 5, IMT Manesar, District Gurgaon (Haryana), Pin
Code-122050, within twenty one days from the date of publication of this
notice, with a copy to the company at its registered office.

Dated this 27th day of January 2024

Name(s) of Applicants for and on behalf of
Kay Kay Towers LLP

Sdl-

(1) Ravish Kapoor (Designated Partner)
{2} Akash Kapoor (Designated Partner)
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APL APOLLO TUBES LIMITED

CIN; L74899DL1986PLCO23443
Regd. Office: 37, Hargobind Enclave, Vikas Marg, Delhi-1T10052

Email; infoi@aplapollo.com | Website: www.aplapollo.com
Tel: 120-6918000

Corp. Office: SC Centre, 37C, Block A, Sector 132, Moida, U.P. 201304

APLAPOLLO

STEEL PIPES

EXTRACT OF STATEMENT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2023

(¥ in Crs. except earning per share data)

Quarter ended | Nine months ended | Quarter ended
S.No. | Particulars Dec 31, 2023 Dec 31, 2023 Dec 31, 2022
(Unaudited) (Unaudited) (Unaudited)
1 Total Income from Operations L7776 13353.06 432710
2 EBITDA 29457 95810 28215
Met Profit/(Loss) for the period (before Tax,
3 Exceptional and/or Extraordinary items) R I5h0 e
Met Profit/(Loss) for the period before Tax
4 (after Exceptional and/or Extraordinary items) 218.93 75650 228.98
Net Profit/(Loss) for the period after Tax (after
5 Exceptional anrlﬁ::r Extraordinary items) 16551 =62.00 163.18
& Total Comprehensive income for the period 160.81 573.07 167.08
7 Equity Share Capital 55.5] 55.51 55.47
8 Earnings Per Share (face value of ¥ 2/-not
annualised for quarterly figures)
Basic: 5.97 20.26 6.76
Diluted: 5.97 20.26 610
Motes: [T inm Crs.)
1 | Brief of Standalone Financial Results for the guarter and nine months ended 31 Decemeber, 2023
Quarter ended | Nine months ended &u arter ended
Particulars Dec 31, 2023 Dec 31, 2023 Dec 31, 2022
(Unaudited) (Unaudited) (Unaudited)
Income from Operations 3145.52 1051934 27ells
Profit Before Tax 138.70 53710 18037
Profit After Tax 102.91 396.36 133.18
Thea above is anextract of the detailed format of Unaudited Financial Rasults filed with the Stock Exchanges under Regulation 33 of
the SEBI (Listing Obligations and Disclosure Requirements] Regulations, 2005, The full format of the Unaudited Financial Results
2 are available on the websites of the Stock Exchange(s) [weww.ibseindiacom and www.nseindiacom) and on the Company's
website "wwwaplapallocom”,

Place: Moida
Date: 27 January, 2024

For APL Apollo Tubes Limited
Sd/-

Sanjay Gupta
Chairrman & Managing Director
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